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No. MPC/NRo/Directionsf ol /( /3 / P p I t I c g t; S-rro /_Dat.e: a fe gf z-c{1

To,
M/s" Suryaamba Spinning Mitls Ltd,
A/ p-S.No. S00rNayakund,Parseoni Road,
Tq.Parseonl, Dist.Nagpur.

Sub: Proposed Directions under Section 33(A) of the Water (Prevention and
. Control of Pollution) Act, Lg74 and Air (Prevention and Control of pollution)

Act, 1981.

' Ref : 1. The Board consent No. MpcB /Ls/1424s Dt.07.11.20ls
2. Show Cause Vide Letter No. MPC/NRO/SCN/05/44/2Q19 Dt 10.01.2019
3. Complaint lodged by Shri Shravan Kumar Singtrto this oflice on29.OS.ZOL9

also received through the complaint module portal.
4. Visit of Board Official on 3A/OZ /ZOtg"
5. SRO Nagpur-I forwarded legal action through module on Al / A8 /ZOL1.

WHEREAS, you are operating your industry in Water Pollution Control area ald Air
Pollution Control Area declared under the provisions of Water (prevention & Control of
Pollution) Act, 7974 and Air (Prevention & Control of Pollution) Act, 1981 respectively. AND
WHEREA, it is mandatory on your part to obtained consent to establish and consent to
operate from the Board and to provide comprehensive pollution control system to avoid any
type of pollution in the nearby area.

AND WHEREAS, Board official has visited to your industry on 3OlOTl2Olg for
investigation of complaint and checking the compliance of consent condition issued by
Board. Sub Regional officer Nagpur-I reported the following non-compliances as per ref.
no.4&5:-

1. It is noticed that you are generating industrial effluent from washing of humidifier
tanks and used for plantation without any treatment & thus violating consent
condition.

2. You have tailed to provide pucca storm water drain with proper disposa-l system and
thus causing water logging within premises.
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Domestic sewage is generated from colony situated within factory premises as well as
from workers / staff at the factory which is of substantial quantity, you have failed to
provide adequate treatment facility till date and discharging into environment without
any treatment.

Operation and Maintainace of APC system i.e dust collection system is not satisfactory
and needs improvement.

The management of Non Hazardous waste i.e used plastic packaging bags, waste fiber
etc' is not satisfactory and resulting into poor housekeeping within premises which
needs to provide closed and designated area for the storage.

You have lailed to maintain the record regarding generation and disposal of non-
hazardous waste and also need to disposed of waste to authorizes recycler.

Hazxdous waste i.e used oil is generated from the industrial activity and noticed that
no adequate and scientific measures have been taken for it's collection, storage and
disposal. During visit spillage of used oil on ground observed and resulting into mixing
with storm water which was flowing outside and thus damaglng the surrounding
environment^

8' It is also directed to collect all oil contaminated soil and disposed it at CHWTSDF
butibori immediately.

AND WHEREAS, it seems that, you are knowingly and willingly causing the grave
injury to the Environment by creating poilution in the nearby area.

Now, THEREFORE, in exercise of the powers conferred upon the undersigned
under section 33A of the water (P&cP) Act, 1974 and Air (p&cp) ect, ioal I, hereby issue
Proposed Directions against your industry as follows:

1. IVhy your industry shall not be directed to stop the further manufacturing
activities henceforth?

2. Why the competent authority shall not
water/electricity supply to your project?

3.

4"

5.

6.

7.

be directed to disconnect
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You shall submit your reply/objections within a period of 15 days from the date of
receipt of these directions, failing which the Board wiil be constrained to issue appropriate
final directions, as may deem fit in your case! which may be noted.

Regional Officer, Nagpur

Copy submitted to:

1" The Hon'ble Member Secretary, M.P.C.B. Mumbai.

2. The Assistant Secretary (Tech.), M.P"C. Board, Mumbai.

3" The Law Officer (HQ) M.P.C" Board, Mumbai.

Copy to: - 1. Sub-Regiona-l Officer, M.P.C" Board, Nagpur-I

- You are directed to serve the copy of Proposed Direction to the industry
and also submit the Compliance against Directions.

Copy to Master fi1e, Nagpur.
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Regional Oflice,
Sth Floor, Udyog Bhawan,
Civil Lines,
NAGPUR.-44O OO1.

To,

M/s. Suryamba SPinning Mills Ltd.,

A/P S.No.3oo,Nayakund, Parseoni Road,

Tq. Parseoni Dist NagPur.

Sub: Interim Direction under Section 33A of the Water (Prevention & Control of

pollution) Act, 1974 ar-rd Air (Prevention & Control of Pollution) Act, 1981.

Ref: 1" Consent granted by Board vide letter no MPCB/ 751 7+243

dtd, 07 lI1l2o15 valid upto 31.03.2019 (Applied for renewal).

2. Proposed Direction vide ietter no MPCB/PD/ 1908050002

drd 05"08.2019.

3. Personal Hearing extended dtd27lOBl2019.

The Board has issued Proposed Direction vide letter cited at ref . (2itto your industry

under Section 33A of the Water (P& CP) Act I97 4 and under Section 31A of the Air (P&CP)

Act, 1981. As a principle of natural justice, a Personal Hearing extended dtd 21 IOB l2Ol9

to this office. After going through the reports / records available with this office and

discussion held during the personal hearing, with your authorized representative

foliowing Interim Directions u/s. 33 A of the water (Prevention & Control of Pollution)

Act, l9T4 & under section 31A of the Air (Prevention & Control of Pollution)Act, 1981

are issued :-

1. you shal1 provide 2 nos. of settling tank ald 3 nos. of sludge drying beds with

flocculating process for treatment of effluent generating from humidity fire within

4 months Period.

2. you shall provide pucca storm water drain in and around factory premises within

4 months Period.

3. you shall provide STP to treat domestic effluent generating from domestic activity

with adequate capacity within period of 6 months'
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Yot-i shall operate and maintain the dust collection systern properly to avoid the
emissions into the environment.

You sha1l segregate , storage of non-hazardous waste in the closed shed and
dispose the same.to the authorized. recycler and maintain the recoril regularly.
You sha]l provide separate room for storage of used oi1 as well take care that to
avoid the spillage on the ground also clispose the usecl oil to the authorized recycler
and maintain the record regularly.

You have to dispose oiI contaminated soil to CHWTSDF Butibori within period of
two months.

You shall submit Rank Guarantee of Rs. 10 Lacs against the compliance of this
direction in favor of Regional office, M.p.c. Board, Nagpur within 15 days.

fn case, you fail to comply with the above Directions, the Board will have no
option than to forfeit the Bank Guarantee and issue linal directions as deemed fit
in your case, along with suitable legal action which may please be noted.

Copy submitted for favor of information to:
1) Hon'ble Member Secretary,M.p.C. Board, Mumbai
2) The Assistant Secretary (Tech.) M.p.C. Board, Mumbai
3) Sr. Law Officer (HQ) M"p"C" Board, Mumbai.

Copy to: Sub-Regional Officer, M.p.C. Board, Nagpur_i.

You are directed to serve the copy of direction to the industry and ensure
compliance within 7 days and report accordingly

4.

5.

6.

B.

the

For & beha-lf of the
Pollution Control Board
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